N

617 OF 1996
. MM (109) COURT NO. 7 SECTI ON Xl

SUPREME COURT OF I NDI A
RECORD OF PROCEEDI NGS
C. A No. 4617/1996
M's. Sun Deverages (P) Ltd. Petitioner (s)
VERSUS
State of Uttar Pradesh & Os. Respondent (s)

(Wth office report)

Dat e: 14/ 10/ 2003 These appeals were called on for nentioning today.
CORAM :
HON BLE MR JUSTICE  P. VENKATARAVA REDDI
HON BLE MR JUSTICE AR LAKSHVANAN

For Petitioner (s)
Ms. V.D. Khanna, Adv.

For Respondent (s)
M. Ashok K. Srivastava. Adv.

UPON bei ng nentioned be counsel the Court nade the follow ng
ORDER

Not this week.

( SUMAN WADHWA] ( MADHU SAXENA)
COURT MASTER COURT MASTER



